
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,5th June 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) MRS. PRONITA MORANG
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/899/2018 DR. PIKUMONI CHUTIA
            Versus
THE STATE OF ASSAM AND ORS.

MR. P D NAIR
MR G ALAM
MR. H ROHMAN
MR. D NAG

SC, HIGHER EDU
MR. A CHAMUAH
MR. B GOGOI
MR. A DAS

2 WP(C)/7134/2019 SANKAR DEB AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. S K TALUKDAR
MR. J M A CHOUDHURY
MR. A B T HAQUE

SC, CO OP

3 WP(C)/433/2025 M/S GLOMAX INTERIOR
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A BURAGOHAIN
MR. M KHAN

SC, INDUSTRIES AND
COMMERCE
SC, FINANCE

4 WP(C)/1651/2025 PREMA KHERKATARY AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. S NATH
MR S DAS

GA, ASSAM
MR. M A SHEIKH (R-
6,7,8,9)
MS. A BEGUM(R-6,7,8,9)
SC, BTC

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 05/06/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 05-04-2025 To 19-12-2025
2) MR. S K KEJRIWAL, S KEJRIWAL 09-05-2025 To 13-06-2025
3) MD. H BHUYAN 05-05-2025 To 06-06-2025
4) MR. L C DEY 16-05-2025 To 16-06-2025
5) MS. R D MOZUMDAR 26-05-2025 To 06-06-2025
6) MR. S K SAHARIAH 29-05-2025 To 28-06-2025
7) MD. H BHUYAN 01-06-2025 To 30-06-2025
8) MS. M PAUL 02-06-2025 To 12-06-2025
9) MR. B HALDAR 02-06-2025 To 10-06-2025
10) MR. H R KHAN 02-06-2025 To 16-06-2025
11) MR D K DAS 01-06-2025 To 10-06-2025
12) MR R CHAKRAVORTY 05-06-2025 To 06-06-2025
13) MS. M JAIN 04-06-2025 To 12-06-2025
14) MR. N ALAM 05-06-2025 To 13-06-2025
15) MR S SARMA 06-06-2025 To 13-06-2025
16) MS. S SARMA 26-06-2025 To 27-06-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010028212018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010229492019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010012722025
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051132025


17) MR. P K DEKA 09-06-2025 To 11-06-2025
18) MR. R BORA 04-06-2025 To 05-06-2025
19) MR I HASSAN 05-06-2025 To 10-06-2025
20) MR. S SUTRADHAR 04-06-2025 To 10-06-2025
21) MD. A SAHAD 05-06-2025 To 09-06-2025
22) MR. R A CHOUDHURY 05-06-2025 To 11-06-2025
23) MR. R A MAZUMDER 05-06-2025 To 11-06-2025
24) MR. B NATH 06-06-2025 To 14-06-2025
25) MS. S G BARUAH 05-06-2025 To 06-06-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,5th June 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/6339/2024 SOFIA AHMED
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. A K SARMA
MR H J TAMULI
MR D KALITA

GA, ASSAM
SC, REVENUE

2 WP(C)/6617/2024 SANJIB DUTTA
            Versus
THE UNION OF INDIA AND 7 ORS

MR. S SARMA
MR. R HAZARIKA
MR. C CHAKRAVARTY
MR D DAS
MR B P SARMAH
B SAHA
S J KALITA

MR. P N GOSWAMI(R-7)
MR. I KALITA(R-7)
MR. D GOGOI (R-7)
DY.S.G.I.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 05/06/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 05-04-2025 To 19-12-2025
2) MR. S K KEJRIWAL, S KEJRIWAL 09-05-2025 To 13-06-2025
3) MD. H BHUYAN 05-05-2025 To 06-06-2025
4) MR. L C DEY 16-05-2025 To 16-06-2025
5) MS. R D MOZUMDAR 26-05-2025 To 06-06-2025
6) MR. S K SAHARIAH 29-05-2025 To 28-06-2025
7) MD. H BHUYAN 01-06-2025 To 30-06-2025
8) MS. M PAUL 02-06-2025 To 12-06-2025
9) MR. B HALDAR 02-06-2025 To 10-06-2025
10) MR. H R KHAN 02-06-2025 To 16-06-2025
11) MR D K DAS 01-06-2025 To 10-06-2025
12) MR R CHAKRAVORTY 05-06-2025 To 06-06-2025
13) MS. M JAIN 04-06-2025 To 12-06-2025
14) MR. N ALAM 05-06-2025 To 13-06-2025
15) MR S SARMA 06-06-2025 To 13-06-2025
16) MS. S SARMA 26-06-2025 To 27-06-2025
17) MR. P K DEKA 09-06-2025 To 11-06-2025
18) MR. R BORA 04-06-2025 To 05-06-2025
19) MR I HASSAN 05-06-2025 To 10-06-2025
20) MR. S SUTRADHAR 04-06-2025 To 10-06-2025
21) MD. A SAHAD 05-06-2025 To 09-06-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010251272024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010239232024


22) MR. R A CHOUDHURY 05-06-2025 To 11-06-2025
23) MR. R A MAZUMDER 05-06-2025 To 11-06-2025
24) MR. B NATH 06-06-2025 To 14-06-2025
25) MS. S G BARUAH 05-06-2025 To 06-06-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,5th June 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 Crl.A./234/2018 SRI ROSHAN RAJ GUPTA
            Versus
THE STATE OF ASSAM AND ANR

MR. P J SAIKIA
MR. M AGARWALLA
MR. K BORUAH
MR. P BORDOLOI

PP, ASSAM

2 WP(C)/4548/2022 DGLC ONLINE SOLUTIONS L.L.P AN I.S
DEALER OF BTLEPC LTD. (AGRO) AND
ANR.
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. N C DAS
MR. S K SINGHA
MR G PATHAK

SC, WPT AND BC

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 05/06/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 05-04-2025 To 19-12-2025
2) MR. S K KEJRIWAL, S KEJRIWAL 09-05-2025 To 13-06-2025
3) MD. H BHUYAN 05-05-2025 To 06-06-2025
4) MR. L C DEY 16-05-2025 To 16-06-2025
5) MS. R D MOZUMDAR 26-05-2025 To 06-06-2025
6) MR. S K SAHARIAH 29-05-2025 To 28-06-2025
7) MD. H BHUYAN 01-06-2025 To 30-06-2025
8) MS. M PAUL 02-06-2025 To 12-06-2025
9) MR. B HALDAR 02-06-2025 To 10-06-2025
10) MR. H R KHAN 02-06-2025 To 16-06-2025
11) MR D K DAS 01-06-2025 To 10-06-2025
12) MR R CHAKRAVORTY 05-06-2025 To 06-06-2025
13) MS. M JAIN 04-06-2025 To 12-06-2025
14) MR. N ALAM 05-06-2025 To 13-06-2025
15) MR S SARMA 06-06-2025 To 13-06-2025
16) MS. S SARMA 26-06-2025 To 27-06-2025
17) MR. P K DEKA 09-06-2025 To 11-06-2025
18) MR. R BORA 04-06-2025 To 05-06-2025
19) MR I HASSAN 05-06-2025 To 10-06-2025
20) MR. S SUTRADHAR 04-06-2025 To 10-06-2025
21) MD. A SAHAD 05-06-2025 To 09-06-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010146602018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010135702022


22) MR. R A CHOUDHURY 05-06-2025 To 11-06-2025
23) MR. R A MAZUMDER 05-06-2025 To 11-06-2025
24) MR. B NATH 06-06-2025 To 14-06-2025
25) MS. S G BARUAH 05-06-2025 To 06-06-2025
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